
Civil Criminal Total Civil Criminal Total Civil Criminal Total

(A) (B) (C = A+B) (D) (E) (F = D+E) (G = D/A * 100) (H = E/B * 100) (I = F/C * 100)

134 24 158 114 21 135 85.07 87.50 85.44

Civil Criminal Total Civil Criminal Total Civil Criminal Total

(A) (B) (C = A+B) (D) (E) (F = D+E) (G = D/A * 100) (H = E/B * 100) (I = F/C * 100)

177 74 251 145 112 257 81.92 151.35 102.39

DISTRICT & SUBORDINATE COURTS OF MANIPUR

Institution during the month Disposal during the month Case Clearance Rate (%)

SUPERINTENDENT: STATEMENT

HIGH COURT OF MANIPUR

AT IMPHAL

CASE CLEARANCE RATE OF MAIN CASES IN THE HIGH COURT AND DISTRICT & SUBORDINATE COURTS OF MANIPUR FOR THE 

MONTH OF JUNE, 2026

HIGH COURT OF MANIPUR

Institution during the month Disposal during the month Case Clearance Rate (%)


